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M/s Kanakdhara Steel Re-Rolling Mill 

 

........Appellant 

 

VERSUS 

 

Commissioner of Central Excise &  

Service Tax, Aurangabad 

 

........Respondent 

APPERANCE: 
 

None for the Appellant 
 
Shri Ajay Kumar Shrivastava, Assistant Commissioner, Authorised 

Representative for the Respondent  
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The appeal is dismissed. For order, see order in Excise Appeal 

No. 89400 of 2014. 

 

 

 

 (Dr. Suvendu Kumar Pati)  
Member (Judicial) 
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